
199 Written Answers MARCH 13, 1980 Written A nB'Wers 200 

BAO): (a) & (b). Yes, Sir. Foreign 
Secretary visited Pakistan from 4th 
to 7th February, 1980. During the 
visit India's concern at attempts to 
induct arms into the region was con-
veyed to the Government of Pakistan 
and it was emphasised that these 
moves wou:d, far from defusing the 
tension, lead to its escalation and also 
would have decelerating eff~ct on 
the normalisation of relations bet-
ween India and Pakistan. As a result 
of the talks, there was a better un-
derstanding of each other'~ percep-
tions on this matter. 

Arms build-up by Pakistan and its 
effect on Simla ,Ap'eement 

465. SHRI FAROOQ ABDULLAH: 
Will the Minister of E..XTERN.AL 
AFFAIRS be pleased to sta te: 

(a) whether India has made it clear 
to Pakistan that Induction of Arms by 
great powers in this region would 
copardise the Simla Agreement pro-

cess to settle all matters !between the 
two countries on a bilateral basis; 

(b) if so, whether India has also 
pointed out to Pakistan, the mention 
of the Kashmir issue in various Inter-
national forums including the Islamic 
foreign Ministers meet at Islamabad 
that there had been infringements on 

. the terms of the Simla Agreement; 

(c) if so, the reaction of the Pakis-
tan Government; 

(d) whether in spite 01 this Pakistan 
has obtained a large military su~plies, 
from China, America and France has 
been helping her to mUlufaeture Atom 
bomb; and 

(e) the steps and action Government 
) f India is likely to tab, 

THE MINISTER OF EXT'F1RNAL 
AFFAIRS (~$tI P. V. NARASIMHA 
RAO): (a) Government of India have 
tried to impres$ on the Government 
of Pakistan the dangers of inducting 
arms into the region and have poln-

ted out that it would be detrimental 
to the process of ll'OrmaHsation and 
improvement of relations between 
India and Pakistan to which both 
countries are committed under the 
Simla Agreement. 

(b) Government of India have 
also pointed, out to the Government 
of Pakistan that their adoption of an 
agitati'onal .:tpproach on the Kashmir 
question by raising It in various in-
ternational forms contravened their 
commitment for dis("ussing this queR-
tion under the terms of the Simla 
Agreement. 

(c) The Government of Pakistan 
have, however, indicated that they 
are free to refer to Ka~hmr:.4 in in-
ternational Forums. 

(d) Government have seen reports 
too the effect that the US Governm~nt 
has announced the speeding up ~f 
$ 150 million worth of military sales 
already In th~ pipeline and provi-
sion of $ 400 million in economic and 
mIlitary aid in the next 19 months 
The Government of the Peop]p'~ 
Repubic of ChIna has a130 indicated 
that it will cwontinue to provide eco-
nomic and military assistance to 
Pakistan. Government have no 
evidence to show that France h3S 

been helping Pakistan to manufac-
ture an atom bomb . 

(e) The Government is ronstantly 
reviewing the situation and is in 
touch with all the concerned govern-
ments. 

EnforcemeD.t of MIJltmum W .... be! 
for AariCllliuraJ wOl'kers 

466. SHRl p. K. KODIYAN: Will 
the Minister of LABOUR be pleased 
to state: 

(8) whether the minimum wages 
fixed for agricultural workers by 
various State Governments are not 
enforced; 




